FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF KEEP IN TOUCH
CLOTHING PRIVATE LIMITED

S1. No. RELEVANT PARTICULARS
1 Name of corporate debtor KEEP IN TOUCH CLOTHING
' P PRIVATE LIMTED
5 Date of incorporation of corporate 24th May, 1994
debtor
Authority under which corporate
3. debtor is incorporated / Registrar of Companies, Delhi
registered
Corporate Identity No. / Limited
4. Liability Identification No. of CIN: U74899DL1994PTC059221
corporate debtor
Address of the registered office and Registered office:
5. principal office (if any) of corporate 128, Hog Market, Rajendra Place, Delhi-
debtor 110008
6. Date Qf closure of Insolvency 28.04.2026
Resolution Process
7 Liquidation commencement date of 28.04.2026
corporate debtor
Name and registration number of BRIJESH SINGH BHADAURIYA
8. the insolvency professional acting IBBI/TPA-002/TP-N01045/2020-
as liquidator 2021/13385
Address  and  e-mail  of  the 122, First Floor, Vardhman Sunr1s§
. . . Plaza, Vasundhara Enclave, Delhi
9. liquidator, as registered with the 110096
Board Email: bsb@bsbandassociates.in
G-40, Ground Floor, Vardhman Sunrise
10 Address and e-mail to be used for Plaza, Vasundhara Enclave, Delhi
' correspondence with the liquidator 110096
Email: cirp.kitepl@gmail.com
th th
I1. Last date for submission of claims 28" May 2026 (30" day from the date of

Initiation of Liquidation)

Notice is hereby given that the National Company Law Tribunal Bench- V has ordered the
commencement of liquidation of the KEEP IN TOUCH CLOTHING PRIVATE LIMITED
on 28.04.2026.



mailto:bsb@bsbandassociates.in
mailto:cirp.rci.industries.technologies@gmail.com

The stakeholders of KEEP IN TOUCH CLOTHING PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or before 28% May 2026 [ 30™ day from the date of
Initiation of Liquidation]

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Thanks & regards

AN~

Brijesh Singh Bhadauriya

Liquidator

IBBI Reg. No.- IBBI/IPA-002/IP-N01045/2020-2021/13385
For Keep In Touch Clothing Private Limited

Registered Address: 122, First Floor, Vardhman Sunrise Plaza,
Vasundhara Enclave, New Delhi-110096

Email: cirp.kitepl@gmail.com, bsb@bsbandassociates.in

Date: 02" May 2026

Place: Delhi


mailto:cirp.rci.industries.technologies@gmail.com
mailto:bsb@bsbandassociates.in
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FINANCIAL EXPRESS

MONDAY, MAY 4, 2026

FORM B
PUBLIC ANNOUNCEMENT

[BReculation 12 of the Insolvency. and Bankruptey
Board of India (Liguidation Process) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

KEEP IN TOUCH CLOTHING PRIVATE LIMTED
PARTICULARS DETAILS

' 1,| NAME OF CORPORATE DEBTOR  |KEEP IN TOUCH CLOTHING PRIVATE LIMTED
| 2, | Date of Incerporation of Corporate Deblor | 241h May. 1994

3, | Authodly under which Camerate Detaor | Registrar of Companies- Delhi
I8 Incomparaled Registared
.| Gorporate ideriity Ko, f Limitsd Lingilty
Idanghicatian No. of Gorparate Dablor

5, | Address of the repstered ofice & principal | Registered Office; 128, Hog Marke!,
oo {ifany} -ufﬂsfunf:!m_[:-ﬂ:_t-:u Rapendra Place, Dalhi-110008

e |

UF48990L 1 93P TCO59221

"IMPORTANT"

PUBLIC NOTICE

This is to inform that Sharda Gapalakrishnan
Rip F-193/F-1, Dilshad Colony, Delhi -
110005, Mab.: 9971750745 is my Client. Her
husband Sh, Gopalakrishnan P. s missing
since Movember 2012 and he has more than
Rs. 7 Lakhs lyving deposited with Central
Bank of India, Lucknow Cantt. Branch. My
Client has made a daim for withdrawal of
the above said amount as his wife and legal
heir, if anybody has any objection in this
regard they may kindly inform in writing to

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries

1 TRUHOME FINANCE LIMITED (romery striram tousing finance L)

Head Oflice: Level -3, Wockhardt Towers, East Wing C-2. G Block, Bandra Kurfa Complex, Bandra (East), Mumbai 400 051;
TrUhﬂmE Tel: 1800 102 345 ; Website: http./'www. Iruhomefinance.in

FINANCE
I_I Reg.0H.: Srinivasa Tower, 15t Foor, Door Now5, Oid Mo.11, 2nd Lane, Cenatoph Road. Alwarpel, Teynampel, Chennai-60001 8

AUCTION CUM SALE BY INVITING TENDERS FROM PUBLIC

Pursuant to laking possession of the secured assel (Morlgaged Property, i.e. House No.D-1, Block-D, Entire First Floor, Withoul Rool Righl, Area admeasuring 63.703 5q. Mir,
Gagan Enclave, Village- Dundahera, Disli- Ghaziabad, Ultar Pradesh — 201001, by the Aulhorized Dificer of Truhome Finance Limited [Formerly Known as Shriram Houging
Finance Lid.) under the Securitisation and Reconstruclion of Financial Assets and Enforcement of Securily Interest Act, 2002 for the recovery of amount due from borrower/s,
expression of interest/offer is invited from the poblic, ofier can be given from any infended purchaser to purchase the Movabie / Household article find inside the aforementioned
secured asset, after checking the inventory of movable ¢ household arficle which is with undersigned and also after inspecting the household / movabie arficle in person. Tha
Movable / Household article, is in the physical pozsession of the undersigned, sale is being made on "AS 15 WHERE 15 & AS |5 WHAT IS & Whatever There is" Basis, particulars of
which are given below:-

K f Insotve: 28.04.2026 . ; .
" ESH ‘;ﬁ'ﬁ;ﬁ"mw“ before sending any monies | | Central Bank of India, Head Quarter, Central Name of Borrowers/ Demand Notice Date " Prica (Re Date & Contact Person
7. | Liguidation commencemen date 28.04.2026 or entering N "‘('jto any Command, 1-1 Chanakya Road, Neil Lines, Co-Borrowers/ st Ansotikt eserve Price (Rs.) Time of | Details - (AD and
|| of Comarate Debtor g?fti”;fxfzggcﬁn‘éegfi S| | Lucknow Cantt, UP. - 226002, Phone No Guarantors/Morigagers Auction |  Disposal team)
H. | Nama E Fegztralian hUTIIJE:I'ﬂl Inseleancy EH.HEE-H E!HGH BH#E’#U RIYA l . advertisement in  any 2303711769 within .-lrdﬂ'!.'SﬂfthE' FIUI:IH[EI[iI]I'I Mr. Yash Pal S/o0 5h. Hemant Kumar Rs.31,38,155/- (Rupees Thirty One Lakh As:21.980/- 13. Me5% Jamez Clement
_ Professional aching as Liguidator Regn, No: IEBITIPA-O02IP-ND1045/2020-2021/13385 manner whatsoever of this advertiserment. House No.D-1.First Fioor. Block-D. Ganan Thirty 8ing Thousand One Hundred and { Rupees Twenty One Thousand Ning MAY- 7200281906
3. | Addrass end Email of the fiquidator 122, Firsl Floar, Vardhman Sunrise Plaza, ’ =, y et : : : Hisndierad and Eigiv Oniy) 2026
a5 regissarad with the Board Wasundhara Enclave, Deii 110096 Enclave, Filty Frve Unly) in respact of Loan - Me. M. Selvakumar
. Email: bsb@bsbandassociates.in Dundahera, Distt- Ghaziabad, Uttar Pradesh - Account No. SBTHGPRKD00T 336 25 on Earnest Money Deposit (EMD)(Rs.) '&_ 444724367
1| Address.and e-mal io be used for G-40, Grownd Floor, Vardhmen Sunrise Plazs, 201001, (06-Sapt-2024, and Rs.2186{Twa Thousand One Hundred '!':fﬂm'“ Mr Suman -
comespandenca with the Resolulicn Yasundhara Enclave. Dalta 11004946 : ¥ T : i ime: ; :
Professional Emall; clrp kitcplégmail.com T R u H n M E FI “.A H c E LI M ITE D Mrs. Deepa W/o Sh.Yash Pal House No.D- Hs.19,.20.063/ 1_ﬂuplzu_5 4.|.Ir;|tven Lakh and Mingty Eight Only) 11:00 AM 8587191507
£ o - e . , ; chot 1,First Floor, Gagan Enclave, Dundahera, Distt- | Twenty Thousand and Sody Ning Only) in Last date tor submission of EMD : Property Inspection
1 | Last date for submiszion of Claims 28th May 2026 (20th day from the data of I'Fmr'rlerl'gr Known As Shriram HEHJ'EH'IE Finance Limited) ; o 01.00
1 Initiation of Liquidation) | = = : - Ghaziabad, Uttar Pradesh — 201001, respect of Loan Account Mo, 08-May-2026 - Dale : 06-May-2026
Motice is hereby given that the Natichal Company Law Tribunal Benoh- \ has orered B commencement — Req.O.: Srinivasa Tower, 15 Floos, Door No, 5, Did No, 11, SILHGPREOD01560 a5 on D6-Sepl-2024 Time 10.00 a.m. lo 05.00 p.m. 1100 hrs - 1400 hrs
\ofliguidation oitha KEEF IN TOUCH CLOTHING PRIVATE LIMITED on 28.04. 2026, 2nd Lame, Cenatopha Road, Alwarpet, Teynampet, Channai-o0001E 2 x .
The stpkahoidars of KEEF IN TOUCH CLOTHING PRIVATE LIMITED ars hereny called upon to 2ubmi Tru hnme Head Office. Level 3, Wockhardt Towers, East Wing C-2 , B Block, Description of the Immovable property in which movable / household article is present for inspection
Shedr claime with prool on or Befora 28th May 2026 [ 308 day fromn the dabe of Intiation ol Liquidation] FinancE | Banda Kurla Complex Bandra (East), Mumbai-400051 All that part and parcel of the properties bearing  Bounded By--House No.D-1, Block-D, Entive First Floor, Without Roof Right, Area admeasuring 63703 5q. Mir, Gagan Enclave. Village-
( Tha fnandial creditoes shall sunmit thar ciaims with proof by electranic means only. Allather craditars may L] Website: hita/www trshomefinance.in Dundahesa, Distt- Ghazizbad, Uttar Pradesh - 2010071 Boundanies of the sakd Property -East  : Other Property, West : Road 9 Metes, North © Other Property, South : Phot No,D-2
suhmithe cleims with e proofin person, iy postorby efactranic means. 2 Detail of Movable ltem 1o be Sold in Auction-
:Submbs shon of false or misleading prood of claims shall attract penalties, Sdi- POSSESSION NOTICE
Date ;02 052026 Brijesh Singh Bhadauriya Wheraas, The undersigned being the authorised officer of Truhome Fnange Limited 5. NO. | ARTICLE NAME QUANTITY AMOUNT 5. NO. | ARTICLE NAME QUANTITY AMOUNT
Place : Dwlhi Liguidator for KEEP IN TOUCH CLOTHING PRIVATE LIMTED (Farmerly H!1IZI'|I'|| as ahriram Housing Fimance Limited) under the- Securitisation and 1 Gas Stove 3 Burner 1 300 13 Sofa Sel 5-Sealer with Table 1 2000
Regn No.: IBBUIPA-DD2/P-M01045/2020-2021/13385 | AFA Valid Upto: 30.06.2026], | Reconslruction of Financial Assats and Enforcement of securty Interest Act, 2002 (34 of 5 Chimney (Rindware) 1 1200 14 Inverter Along with 2 Battery 1 3000
_____________________________ fies 2002) and in exgrcise of powars conferred undar Section 13(12) read with (Rule 3) of the 3 X Fruae ] 500 15 Iron Almirah 1 800
e e S ——————— ity I : : W r r Ken romn Almira
INVITATION FOR EXPRESSION OF INTEREST FOR SALE / ASSIGNMENT OF NOT | [ Securty Imerest (Enforcement Bulss, 2002 ssusd domand notie 1o e Borromers I -
READILY REALISABLE ASSETS PURSUANT REGULATION 37A OF IBBI| | “o b i, B8t o b e, e 8 il L i L Eedling Fn } Hol
LIQUIDATION PROCESS REGULATION 2016, OF MAGPPIE GLOBAL HOUSEWARE Th é B &rnw ety ;:.r.ir.gfail e r:—m:.'t" ) amm-m’.r-n utice}s Hérm qiven to the Borrower 5 Ceiling Fan 1 150 17 TV (Samsung) 1 1500
PHWATE!TIHITED (INLIGUIDATION) {CIN: U74140DL2015PTC287416) . and the public in general that the undersigned has taken POSSESSION of the propert i Grinder (Maharaja) 1 200 18 Gofa 5-Sealer 1 a0
Regd. Office: Khasra No. 324 Block ) Sarup Nagar, North East, New Delhi-110042 : ; -
i e b a_sra <F g e ol 5 i e described heren below in axercise of powers confarred on him under 5¢b Section (4) of
Difice of the Liquidator: 8/26. 3rd Floor, WE.A., Abdul Aziz Road, Karol Bagh, Mew : : : 7 Sofa Cum Bed 1 1000 18 Plaslic Chairs 2 60
3 ; A e iy 3 - di . section 13 of At read with rods 8 of the secority Inferest enforcement) rules, 2002 on §2-
Delhi 110005, Email: cirp.mohpl@gmail.com , Phone: 011 41486026/27, 99150 May-2025 B Iron Almirah Small 1 600 20 T.V. Trolly 1 150
;élfir?ﬂisiﬁn of Interest (EQI) are invited from eliglble parsons/ entities for the sake | The: Db il 7 2o pUGNG ¥ G & 0L G B0non G0ty . Caila Fan : L &l Sngow e TUAIER) : 2590
; X ! i ; s ; with the property and any dzalings with he property will be subject 1o the charge of " : -
Global Houseware Private Limited — In Liquidation pursuant Regulation 374 of the 1881 amaunt as mentionad herain beiow and inferest ihereon 11 LE.D. (Murphy) 1 1500 23 Double Bed with Matiers 1 1500
Liguidation Process Reguiation 2016, within ambit of IBC 2016, on "as s wherg is, as [The barrower's attantion is imvited to provisions of sub-section (3} of section 13 of 1
. ot - g ¥ d & itk : ol = 2 Ceiling Fan 2 00 24 LED Screen PCPD 1 1000
s what is, whatevar thare is and without Recourse Basis”. the Act, In Faspect of tima availaii, 10 redaem the Secured assats. | 1
Chiegory Descrlption of NRR Assels ['::21{::: i or's Name and Add g;ﬂ%@::g;“ Truhome Finance Lid., L1, First Floor, Above 581 Bank, Gurudwara Road, Green Park Extension, New Delhi— 110016, (Authorized officer: Mr. Sanjeev Sharma Fhone-
Reliet / Recavery i Applcation (A-2106/2025) fled under | Mr. Surender Kumar /o Mr. Rajender Prasad|Borrower) 1. Date of inspection of the Movable / Household article is May 06-May-2026, between 1100 hrs - 1400 hrs.
A sections 43 of 1BC 2096, which is pending for adjutscation 81.% House Mo, 225/5-F 1, Mandoli Road, Ashok Magar, Nand Nangri, North East, Delhi- 2, Last date ol submission ol sealed offers in the prescribed lender forms (£ 08-May-2026 till 5 pm al the branch office address. Tenders (hat are not filled up or lenders recelved beyond
with Hon'blis NCLT, News Delhi. Gourt VI - (PUFE Transactions) 110093 last date will be considered as invalid tender and shall accordingly be rejected.
Reliel / Recavery in AppEcation (1A-21092025) fited unda | Mr. Surendes Kumar S/o Mr. Rajender Prasad (Borrower) 3. Date of opening of the offers for Properdy is 13-May-2026 at the above mentioned branch office address at 1100 hrs - 1300 hes the tender will be opened in ihe présence of the
B | |, Zostans 0ol 0 20V, wiich s pondvg iy aclicieion . | BFL00 House No.1439, B-5, Krishaa Vihar Colony, Gali No.8, Villags-Bahta Hajipur Paragana, | | Autherised Otficer
wilh Hon'bée NCLT, New Deihl, Gourt V) - [PUFE Transactions) TEhEﬂ'Lﬂ'I'.li ﬂii-lﬁttzﬁhaiiﬂbﬂﬂ Uttar Fr-adliﬁh o y 4, Further inleres! will be charged as applicable, as per [he Loan Agreament an the amount outstanding in the nolice and incidental expenses, costs, elc., s due and payable il itz
Time Schedule | : : : , realization.

m Last dabe for-Subsmission af Expressian of Inlenast (EDL) with 19.05.2025 IT“. Be;maamn;ar_-:lwf:!r;ﬂ: iun;a;{ﬁuﬂnrr?'weg Manari. North East. Delhi- 5. The paymenis shafl be payable through DD infavour of “Truhome Finance Limited " payable at Mumbai.

" | Reguisie Documents and Refundable Depass of Bs. 1,040,000 (Tuasday} 1;’;;’;3 0.  Mandall  hstiok Hagar, Hand Nangn, e asl, Ue 6. The nolice Iz hereby glven o the Borrower and Guarantor; to remaln prezent personally at the time of sale and ihey can bring the intending buyers/purchasers for purchasing the

il Examination ¢f Documents and issue bist of qualified 23.05.2026 P : g — Co-Bor mawable  househokd arlicle a5 described harein above, as per the particuiars of Terms and Conditions ol Sale,

L prospecive acuirer (s) and providing detads of NRRA, {Saturday) Mrs. Seema Sharma W/o Mr. Surender Kumar | rower) . 7. The detail terms and conditions of the sale are incorporated in the prescribed tender form, Tender forms are available at the above branch office.

iy | Due dilipence and submissic of Financal Big by the qualiied | 30.05.2026 House No.1439, B-5,Krishna Vihar Colony, Gali No.8, Village-Bahta Hajipur Paragana, B, The movahle / household article will be sold to the highest bidder, Howewver, the undersigned reserves the absolute discretion fo allow inter se bidding, il deemed necessary.

prospective acquiner (s) (Saturday) Tehsil-Lonl, Districl-Ghaziabad, Ullar Pradesh, 9, Company is not responsible for any liabilities upon the property which is not in the knowledge of the company,
Negatiation by SCC with the eligible Acquirer (Bidder) who has | 12 06.2026 For further details, Contact Authorised Officer; Mr. Sanjeev Sharma 9810328404
) = Amount due as per Demand Nolice 1 |

L submified Financial Bid _{Friday]) P Corporate Office : No. L1, First Floor, Above 5B1 Bank, Gurudwara Road, Green Park Extension, New Delhi- 110016.

r i e Within 3 days of As.25,60,668/- (Rupees Twenly-Five Lakh Sixty Thousand Skx Hundred Sixty-Eight : .

Al b b B approval of SCC | Doy} in respect of Loan Account No. SHLHGPRXDDD2889 as on 10-5ep-2025 E’:Tz’-‘ : Eﬁﬁ"ﬂ;;g L Sd'-  Authonised Officer- Truhome Finance Limited
Detailed process information document comiaining terms & condifions and Diate of Demand Notice — 11-Sep-2025. Date of physical possession - 02-May-2026 2o [Formerly Shriram Housing Finance Limited)
procedure for sale/ assionment / transfer of NRR Assefs can be obtained by sending Data of NPA - 03-5ep-2025
an email to the Liguidator ab cirpmphplogmail.com, Tel MoJ Mobile. No. Description of Mortgaged Property
PoIRRlazE: ga/.| | ithatplece and parcel o the Property bearing Plot o 1439, 85, Area Admeasuring 75

Madan Mohan Oh - 5q., Yards., Dut of Khasra Mo, 1637 & 1639, Situated in Krishna Vihar Colony, Gali No.8,

Lintkdsiar of Magusie Ghobal Huusﬂ:ﬂf:ﬁivﬂ:;‘ “":;ll‘:;; Village-Bahta Hajipur, Paragana & Tehsil-Loni, District-Ghaziabad, Lttar Pradesh.
Bounded By:-East:- Plot Open, Wesk- Road 20 Fi. Wide, North:- Plot Of Islekar, South:-

IBBI Regn. No- I1BBI/TPA-002/IP-ND0860/2019-2020,/12768 Phinfl.lar;-ﬂdem e
Address: B/28, 3rd Floor, W.E.A., Abdul Aziz - = =

" Place: Ghazizbad S/ Authorsed Difecer- Truhome Fmance Limited

Date: 04.05.2026 Road, Karol Bagh, New Delhi - 110005 : ; = - i
| Place: New Delhi AFA Valid Uplo 31.12.2026 Date: 02-05-2026 [Eadiesr Known a2 Shrigam Housing Finance Limded)

CONVOCATION Swami Vivekanand Subharti University held its 11th Convocation
Ceremony at the Maangalya Auditorium, where over 2,500 degrees were
awarded to students. Acharya Devvrat attended as Chief Guest, while Umar
Abubakar Tafidan Kabbi was the Guest of Honour. Addressing students, Acharya
Devvrat said convocation marks the beginning of new responsibilities rather than
the end of education. He stressed lifelong learning, moral values and respect for
parents and teachers. Vice-Chancellor Pramod Kumar Sharma said 2,481

a

undergraduate toppers and 23 postgraduate achievers. Chancellor Stuti Kacker
highlighted the university’s global collaborations and innovation initiatives. All
degrees were also uploaded to DigiLocker for permanent digital security.

DFCCIL Dedicated Freight Corridor Corporation of India Limited carried out a

New Dadri to New Sri Madhopur on April 24, 2026. The review was led by
Shyam Sunder Gupta along with senior DFCCIL officials. Key locations such
as New Dadri Station, New Prithala Terminal and New Sri Madhopur were
inspected for terminal readiness, traffic handling and infrastructure
performance. Discussions with North Western Railway focused on

effective freight transport nationwide.

Y degrees, including 115 Ph.D, were conferred. Gold medals were awarded to 45 |

detailed inspection of the Western Dedicated Freight Corridor section from |

integration and logistics efficiency. The corridor is enhancing faster and cost- |

DAV Sarla Chopra DAV School organised a counselling session on “Making
Friends and Building Relationships” for students. The session was conducted
by Swati Jain under the guidance of Principal Upasana Sharma and Training
=+ Coordinator Geetu Sabharwal. The interactive and fun-filled programme
highlighted the importance of friendship and the key elements that help build
strong relationships. A student-led segment added enthusiasm and

connections and help participants overcome feelings of isolation caused by
strained friendships.

in Gorakhpur to empower youth through skill development. Siba Prasad
Mohanty inaugurated the initiative in the presence of the Vice Chancellor of
Deen Dayal Upadhyay University. Senior HURL officials, CSR

23 Iﬁ'ii‘i': A e s

relevant skills. A total of 2,265 underprivileged and unemployed youth

across Gorakhpur, Barauni and Sindri will be trained, including 400 youth
o L'I- from Gorakhpur under a Rs. 1.49 crore programme. HURL said the initiative
will promote employment, self-employment and sustainable livelihoods
& while supporting inclusive growth and a self-reliant India.

I0CL Indian Qil Corporation Limited Refineries Headquarters hosted a
special session in New Delhi during Public Sector Month celebrations. The
programme was led by Arvind Kumar and featured former Ambassador

Becomes Bharat,” highlighting India’s rise as a global power driven by
economic growth, digital advancement and strategic strength. Arvind Kumar
reaffirmed Indian Oil’s commitment to energy security and uninterrupted
petroleum supplies despite global disruptions.

EYE CAMP Sightsavers India and Dr. Ramalinga Reddy Maxivision Super Speciality
Eye Hospitals have strengthened access to eye care in Hyderabad through the
Urban Eye Health Programme during April 2025 to March 2026. Hyderabad Private
Vision Centre screened 5,276 people, distributed 687 spectacles and referred 844
cataract cases. Hyderabad UPHC Vision Centre screened 6,179 people, identified
977 cataract patients for referral and screened 370 people for diabetic retinopathy.
The initiative focused on migrant workers, low-income families and slum
communities. R. N. Mohanty said partnerships are vital for accessible community
eye care.

engagement to the session. The initiative aimed to foster meaningful |

HURL Hindustan Urvarak & Rasayan Limited launched Project “SAKSHAM”

representatives and National Skill Development Corporation officials | |
attended the event.Launched in collaboration with NSDC, the projectaims to |
bridge the gap between education and employability by providing industry- |

Deepak Vohra. He delivered a talk titled “The Jaamvant Effect: How India |

IIT Jodhpur Indian Institute of Technology Jodhpur scientists have developed
smart theranostic platforms that combine diagnosis and treatment for next-
generation precision healthcare. Led by Raviraj Vankayala, researchers are using
advanced nanomaterials such as MXenes, MOFs, Black Phosphorus, and
Borophene to target diseased cells with high precision. These materials can deliver
drugs, detect diseases early, and enable minimally invasive cancer treatment
through near-infrared light therapy. The team is also designing biomimetic
nanocarriers to improve treatment efficiency and reduce side effects. This
‘""" breakthrough strengthens IIT Jodhpur’s role in advancing global healthcare
innovation.

REC Limited has reported its highest-ever annual net profit of Rs. 16,282 crore for FY 2025-26, reflecting strong operational performance,
improved asset quality and robust demand in the power sector. The company’s total loan book rose to an all-time high of Rs. 5.84 lakh crore
as on March 31, 2026, after expanding by around Rs. 17,000 crore during the year. Its renewable energy loan portfolio grew 30% to Rs.
75,347 crore, underlining REC’s focus on supporting India’s clean energy transition. Net Stage-3 loans stood near zero at 0.12%, while
Stage-2 loans declined sharply by 75% year-on-year. During the year, REC sanctioned loans worth Rs. 4,09,097 crore, up 21%, and
disbursed Rs. 2,11,189 crore, up 10%. The board declared a final dividend of Rs. 1.55 per share, taking the total dividend for FY26 to Rs.
18.55 per equity share for shareholders across India.

BHEL Bharat Heavy Electricals Limited has reported a provisional turnover of around Rs 32,350 crore for FY 2025-26, registering 18 per
cent growth over the previous year. The company also secured total order inflows worth nearly Rs 75,000 crore during the year, taking its
outstanding order book to around Rs 2.4 lakh crore.In the power sector, BHEL maintained a strong market position with fresh orders of about
Rs 59,000 crore. Its industrial segment received orders worth around Rs 16,000 crore from transportation, transmission, defence, process
industries and industrial equipment sectors. On the execution front, BHEL commissioned or synchronised nearly 8.9 GW of power capacity
during the year. The company said it enters FY 2026-27 with strong momentum, focusing on infrastructure growth, indigenisation and

CORPORATE BRIEFS

INDIAN COAST GUARD Paramesh Sivamani inaugurated the new OTM
Administrative Complex of Indian Coast Guard District Headquarters No. 13 on
April 25, 2026, marking a major boost to India’s maritime security infrastructure.
The state-of-the-art facility at Puducherry is aimed at strengthening operational
readiness and administrative efficiency along the eastern coast .The modern
~— complexincludes an advanced Operations Centre and the Maritime Rescue Sub
~ Centre, which will serve as a hub for command, control and coordination. District
- Headquarters No. 13 oversees more than 140 nautical miles of coastline covering
Puducherry and four districts of Central Tamil Nadu. The headquarters plays a key
& role in protecting life and property at sea, preserving the marine environment and
safeguarding India’s maritime interests.

e ,.“u.u-u LECTURE Lal Bahadur Shastri National Memorial Trust, in collaboration W|th
| =mene e National Museum, organised the 32nd Lal Bahadur Shastri Memorial Lecture,
ﬁ n i-#==1" delivered by Dhananjaya Y. Chandrachud on “Ethics of Public Life in an Age of
_ Technology.” He said rapid information flow, deep fakes and algorithm-driven
- systems are reshaping public perception while accountability becomes diffused,
stressing that technology must be guided by integrity. He also highlighted
concerns such as cyber warfare, misuse of digital platforms and climate change.
Anil Shastri said the lecture series reflects Lal Bahadur Shastri’s ideals of
simplicity, integrity and accountability in public life.

= ]

EXHIBITION exhibition Neelam Shami Rao inaugurated the first edition of
Heritage Designer Collection “Soul Threads by Cottage” on April 24, 2026 at
Jawahar Vyapar Bhawan. The event was attended by senior officials, including S.
C. L. Das and Rohit Kansal. Organised by Central Cottage Industries Corporation
of India Ltd. (CCIC), the exhibition featured bespoke designer wear, fine sarees,
jewellery, artisanal crafts and home furnishings. A fashion show showcased
heritage-inspired collections based on India’s indigenous textile traditions, along
with Khadi ensembles. The exhibition celebrates India’s rich textile legacy and
will remain open to visitors till May 10, 2026.

SAIL Dilip Kumar has assumed charge as Chief Vigilance Officer of Steel
Authority of India Limited on April 27, 2026. A senior officer of the Indian
Railway Service of Mechanical Engineers, he brings more than two decades
of experience in train operations, rolling stock maintenance and human
resource management. He has served in key positions in Indian Railways,
including Additional Divisional Railway Manager, East Central Railway, and
Chief Workshop Manager at Harnaut, Bihar. He is known for innovations
such as the first ISO 9001 certified train in ECR, in-situ wheel replacement
techniques for wagons and the Madhubani railway station beautification
project. Heis a B.Tech graduate from |IT BHU.

GMC Ghaziabad Municipal Corporation has started installing green shade nets at major traffic signals to provide relief to
commuters amid rising temperatures. Following directions of Vikramaditya Singh Malik, the Construction Department set up
permanent green nets at Hapur Chungi red light, offering shade to drivers and passengers waiting at the signal. Chief Engineer
Narendra Kumar Chaudhary has also been directed to expand the initiative to other busy intersections. The civic body plans to
install similar temporary green nets at Mohan Nagar, Thakurdwara and Vasundhara red lights, where commuters are expected
to benefit from protection againstintense summer heat.

GDA Ghaziabad Development Authority’s One-Time Settlement (OTS) scheme is receiving an encouraging public response,
with nearly 300 allottees applying so far to clear their pending dues. Introduced in line with the Government of Uttar Pradesh
vision, the scheme enables allottees to settle outstanding land and housing installments, interest and penalty charges through
a single payment while availing waivers on surcharges and penalties. The scheme remains open from April 18 to July 17,
offering financial relief and legal regularisation of properties. The authority has urged remaining allottees to make use of this
limited-period opportunity immediately. It warned that failure to settle dues after the deadline could invite strict administrative
action, including cancellation of plots or houses and recovery proceedings.

IRCTC Indian Railway Catering and Tourism Corporation (IRCTC) has launched the “Bharat-Bhutan Mystic Mountain Tour”
aboard the Bharat Gaurav Deluxe AC Tourist Train, offering a premium 13 nights and 14 days rail-cum-road journey through
India and Bhutan. The tour will depart from Delhi Safdarjung Railway Station on May 5, 2026, with boarding also available from
Ghaziabad, Aligarh, Tundla, Kanpur, Lucknow and Varanasi. The itinerary covers Guwahati, Shillong, Cherrapunji and Bhutan’s
scenic destinations Thimphu, Punakha and Paro. Travellers will experience monasteries, dzongs, waterfalls and Himalayan
landscapes with guided sightseeing and cultural programmes. The train features deluxe cabins, restaurants, shower cubicles
and enhanced safety amenities for 150 tourists. Prices start from Rs 1,16,545 per person, inclusive of travel, hotels,
vegetarian meals, transfers, insurance and tour escort services.

SCOPE Standing Conference of Public Enterprises (SCOPE) and International Coaching Federation have launched a first-of-
its-kind comprehensive study titled “State of Coaching in Indian PSES” to assess the current coaching landscape and
organisational culture in Indian public sector enterprises. The study aims to create a unique framework for integrating
coaching practices and building internal coaching capabilities within PSEs through primary and secondary data collection.
Leveraging the expertise of SCOPE, the apex body of public sector enterprises, and ICF, a global coaching association, the
evidence-based initiative seeks to redefine leadership excellence in Indian PSEs. It will focus on measuring the tangible impact
of coaching, developing specialised tools and linking leadership growth with sustainable business outcomes. The initiative
marks a major step towards organisational excellence in the public sector.

Department of Fertilizers has stated that India’s fertiliser security remains strong, stable and efficiently managed, with
availability consistently higher than requirement across all major fertilisers. During the recently concluded Rabi 2025-26
season, urea availability stood at 257.59 LMT against a requirement of 196.06 LMT, while DAP availability was 75.40 LMT
against 53.43 LMT. Stocks of MOP, NPK and SSP also remained well above demand levels. For the current financial year from
April 1to April 23, 2026, fertiliser availability has continued to exceed requirement, indicating a robust opening position for the
forthcoming Kharif season. The Kharif 2026 requirement has been assessed at 390.54 LMT, of which around 180 LMT is
already available as opening stock. The government said states are coordinating closely to prevent hoarding, diversion and
black marketing. Despite sharp global price rises, farmers continue to receive subsidised urea at Rs. 266.5 per 45 kg bag,

| ensuring affordable access nationwide.

~ |IT Jodhpur Indian Institute of
Technology Jodhpur
-— celebrated a historic occasion
- “ by unveiling two iconic
- campus landmarks—the

m i Shaurya Sthal featuring a

F 5 veteran T-55 Main Battle Tank

J { and a grand mural titled

- S Dharma, Bhartiya Gyan

ﬁ [ h‘ Parampara, evam Sansthagat

Kartavya. The event was inaugurated by A. S. Kiran Kumar in the presence of institute
leaders. The mural portrays Krishna and Arjuna, symbolizing duty, wisdom, and ethical
leadership, while integrating themes of Al, engineering, and science. The T-55 tank
honors India’s Armed Forces and its role in the Indo-Pak War of 1971. IT Jodhpur

reaffirmed its commitment to blending valor, innovation, and Indian heritage.
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Inauguration Maulana Azad Institute of
Dental Sciences has inaugurated an
Advanced Cone Beam Computed
Tomography (CBCT) Imaging Facility,
becoming the first such unit in the Delhi
Government healthcare sector. The
facility was inaugurated by Dr. Pankaj
Kumar Singh, who said the initiative sets
anew benchmarkin public healthcare
and reflects the government’s commitment to innovation. The advanced CBCT system
offers high-resolution imaging with reduced radiation exposure and integrates with
CAD-CAMtechnology for seamless digital work flows. Officials said the new facility will
improve diagnostic accuracy, patient care, postgraduate training and research. The
initiative further strengthens MAIDS’ position as a leading institution in dental education
and oral healthcare services.

———

PNB Punjab National Bank has added 12 Tata
Nexon EV vehicles to its official fleet to promote
sustainability and reduce carbon emissions. The
EV fleet was flagged off by Ashok Chandra along
with senior executives. The bank said the move
" supports India’s shift to electric mobility, lowers
\ dependence on fossil fuels and aligns with its ESG
¥ goals. PNB said it remains committed to greener
and more sustainable operations.

Amity International School, Pushp Vihar, Delhi
Team Infinity Speeders from Amity International
School had the privilege of meeting Shreyansh
Jain, Director of Sperry Group. The team shared
insights on the STEM F1 in Schools project and
explored innovative ways to effectively use
recycled materials. The discussion focused on
driving sustainability, encouraging eco-friendly
innovation, and inspiring a greener future.

PNB Punjab National Bank has partnered with Kiwi, a Credit on UPI platform, to
introduce credit-enabled UPI payments for its 180 million customers. Under the
collaboration, the bank will launch the PNB Kiwi Credit Card on the RuPay network. The
card will offer fully digital on boarding, seamless UPI integration and cashback ranging
from 0.5% to 1.5% on online transactions. Bibhu Prasad Mahapatra said the partnership
will enhance financial flexibility and support everyday spending needs, especially in
semi-urban and rural areas where PNB has a strong presence. Siddharth Mehta said the
collaboration aims to provide a secure, flexible and inclusive credit experience while
expanding access to formal credit across the country.

IRCTC Indian Railway Catering and Tourism Corporation (IRCTC) is strengthening
experiential tourism with its flagship Buddhist Circuit Special Tourist Train, a premium
journey combining spirituality, heritage and luxury travel. The all-inclusive 7 Nights/8
Days tour departs from Safdarjung Railway Station and covers key Buddhist
destinations linked to Gautama Buddha. The itinerary includes Bodh Gaya, Nalanda,
Varanasi, Lumbini, Kushinagar and Shravasti, ending with a visit to Taj Mahal. The fully
air-conditioned deluxe train offers AC-I and AC-Il accommaodation, dining cars and
onboard cuisine. Under a special promotional offer, IRCTC is providing a 20% discount,
with fares starting from Rs. 76,905 per person on twin sharing basis.

RIICO The Rajasthan Government has introduced the Rajasthan Industrial Park
Promotion Policy-2026 to accelerate industrial growth, strengthen infrastructure, and
create a favorable environment for investors. The policy aims to establish modern
industrial parks across the state through the participation of private developers,
industrial institutions, and global investors. It is expected to promote innovation, boost
economic activity, and generate large-scale employment opportunities. Industrial parks
under the policy have been classified into four categories—A, B, C, and D. In Category
A, RIICO will identify and allot land to developers through an auction process after
approval of project proposals. In Category B, developers must already own at least 80
percent of the required land, while RIICO may provide the remaining 20 percent.
Category C projects will be developed entirely on land owned by the developer. Category
D parks will be developed under the Public-Private Partnership (PPP) model. RIICO will
contribute land as equity in a Special Purpose Vehicle (SPV) or Joint Venture (JV) and
retain a minimum 26 percent stake, ensuring its active role in project implementation. To
encourage investment, the government has announced attractive incentives. A 20
percent capital subsidy will be provided for common infrastructure, with assistance up
to Rs. 20 crore for parks up to 100 acres, Rs. 30 crore for parks between 100 and 250
acres, and Rs. 40 crore for parks above 250 acres. Additional benefits include green
incentives, support for utility centers, plug-and-play offices, and exemptions on
electricity duty, stamp duty, and conversion charges. The policy is expected to position
Rajasthan as aleading industrial hub.

stakeholder value creation.
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feraiTa

I, G S Bijesh S/o Late Sh.
Gopalakrishnan P hereby
declare that my correct name
is G S Bijesh and not Bijeesh
Kumar and my correct date of
birth is 08.04.1983 and not
08.09.1983 as mentioned in my
father’s office records.

0050288737-1

I Arti Pandey, D/O RS Pandey
and W/0 Mukul Priyadarshi,
R/0 109, DDA Flats Dwarka,
Sec 23 Delhi declare that my
correct name is Arti Pandey
as per Aadhar and PAN and
Affidavit dated 30-04-2026.

0050288735-1

I,Shabbir Ali S/o Mahbub Ali
R/0 A-92Vidyapati
Nagar,Mubarak Pur
Dabas,Delhi-110081 declare
that my name wrongly men-
tioned in my Daughter’s
Documents C.B.S.E.record as
Shabir Ali insted of Shabbir
Ali. But my actual and Correct
name is Shabbir Ali for all pur-
pose.

0040852438-1

I, Marie Josee Poulin W/0 Shri
Govindarajan Elangovan R/0
D-131, Upkar Apartments,
Mayur Vihar Phase-1
Extension, Delhi-110091,
inform that Marie Elangovan
and Marie Josee Poulin is one
and the same person i.e.
myself.

0040852472-1

I ANIL AGGARWAL S/0 UGGAR
SAIN AGGARWAL residing at
2109 Rani Bagh Delhi-34 have
changed my name to ANIL
KUMAR AGGARWAL vide affi-
davit

0050288731-1

I, BUSHRA PARVEEN S/O KAM-
RUDDIN & AZRA(MOTHER) R/O
27/344-345, TRILOKPURI, D-91.
HAS CHANGED MY NAME AS
BUSHRA

0130064231-1

I Mukul Priyadarshi, S/O Durga
Nand Pathak, R/O 109, DDA
Flats Dwarka, Sec 23 Delhi
declare that my correct name
is Mukul Priyadarshi as per
Aadhar and PAN and Affidavit
dated 30-04-2026.

0050288736-1

I MOHD IMRAN, R/0 BB-199/15,
Bagrian Basti, Nabi Karim,
Paharganj New Delhi-55,have
changed my name to MD
IMRAN for all future purposes.

0040852266-1

Its is hereby informed that, |
Krishna Anurag Pandey S/O
Anurag Pandey, R/0 D01/21
Emaar Gomti Greens, Gomti
Nagar Ext. Lucknow changed
my name from Krishna
Pandey to Krishna Anurag
Pandey for all future activi-
ties.

0060140866-1

T+

LOST-Original Sale deeds of Plot-
1(150 Sq.yds),Killa 23,Khureji
Khas Area, Abadi of Anarkali,
South Extn, lllaga Shahdara,
Delhi 51 in name of Bhishamber
Dayal, Regd 17.10.1959 &
Kashmiri Lal,Regd 19.03.1959.
Contact Sanjeev Aggarwal;
9818675645 FIR:
266848/2026/29.04.26

0130064230-1
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